HIGH COURT OF DELH] : NEW DELHI
(Establishment-I Branch)

No. 273 /Estt./E-10/DHC
Date: 22 J0o¢ |i¢

NOTICE

The candidates who were provisionally allowed to appear in the examination for the post
of Junior Judicial Assistant (Technical) and have been declared successful in the OMR based
objective type Written Examintaion held on __. 08.05.2016, are required to submit attested copies
of their following certificate/testimonials to the Admn. Officer (Judl.), Establishment-I Branch, 2
Floor, Administrative Block, Delhi High Court, New Delhi on or before 15.06.2016 :-

(i) iProof of age
(Date of birth certificate/ certificate of Matriculation or other equivalent).

(i) BCA/BSec. (éomputer Science) degree.

(iii)  Certificate(s) and degree(s) of all courses passed or attended commencing from
Matriculation Examination onwards. -

(iv)  Caste certificate in case of SC/ST/OBC candidates.

V) Certificate of disability issued by the Competent authority.
(in case of Physcially Handicap Candidates)

(vi)  Certificate of Ex-servicemen issued by the Competent authority.
.+ (in case of Ex-servicement candidates)

Further, the candidates possessing qualifications other than BCA/BSc (Computer Science)
or equivalent or ‘higher in the field of computers and have been declared successful in the
Written examination held on 08.05.2016, are also required to submit certificate (s) on or before
15.06.2016 from their réspective university/UGC, certifying that the qualification possessed by
them is equivalent to BCA/BSc (Computer Science/ B.Sc (Hons.) (Computer Science)/ B.Tech
(Computer Science)/ MCA/ M.Sc.(Computer Science)/ M.Tech (Computer Science), if eligible,
in terms of instruction No. 8 of “Instruction for the candidates” mentioned at page no. 2 of Admit

Card issued to the candidates. Such successful candidates shall be allowed to appear in the
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(H.K. Arora)
Joint Registrar (Estt.)

interview only on production of certificates to the above effect.




